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CP 61/2008 (OA No. 404/2007)
Mr. P.P. Mathur, Counsel for apphcant

. After hearing the learned counsel for the apphcant at length,
learned counsel for the applicant submits that he wants to withdraw this
Contempt Petition with hberty reserved to him to file Executlon Petition/
' 4 ) OA for ventilating h1s gnevances :

In view of what has been stated above the applicant is permitted
_to withdraw this Contempt Petition mth hben} reserved to him to file
. Executlon Petition/ OA ..

The Contempt Petition is disposed of accordingly.
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